
 165.0  Papers  Lad
 oe

 Regulations,  “1991,  published  in
 Notification  No  GSR.  204(E)
 in  Gazette  of  India  dated  the
 Sth  Apnil,  1991

 {u)  The  Bureau  of  Indian  Standards
 (Rec.  uitment  to  Scientific  Cadre’
 Amendment  Regulations  1991.0
 published  in  Notuhcation  No
 GSR  205\F)  in  Gazette  of
 India  dated  the  Sth  April  1991

 (1॥)  The  छिपाए.  of  Indiad  १,  indads
 (Recrutment  to  I  iboritory
 Technnal  Posts!  Amendment
 Regulations,  1991.0  published  in
 Notificahon  No  GSR  06(E,)
 in  Gazette  of  India  dated  the
 Sth  April  1991

 tv)  The  Bureau  of  Indian  Standard:
 (Recruiment  te  Administration
 Finance  ani  Other  Posts)
 Amendment  Regulations  1991.0
 published  1:  Notification  No
 GSR  207k)  on  “azette  of
 India  dated  the  Sth  Apnl  1991

 [Placcd  sn  Library  See  No  IT  3891)
 ४  (1)  A  copy  of  the  Annuil  Report

 (Hinds  and  Enghsh  versions)  of
 the  Super  Bacar  the  Coopera
 tive  Store  Limited  New  Deli
 for  the  year  1989.0  3  along  with
 Audited  Accounts

 (1)  A  copy  of  the  Review  (Hindi
 ind  Englisn  versions)  ०  the
 Government  on  the  working  of
 the  Super  Rizir  the  Cooperstive
 Store  Limited  New  Delhi  for
 the  year  1989-90

 (3)  7  tement  (Hind:  and  =  हित!  11%)
 versions)  showing  reasons  for  delay  in
 laying  the  pupers  mentioned  at  (2)  above

 [Placed  in  Library  Sce  No  LT  39191]

 Atomu  Energy  (Control  of  Irradvanon  of
 Food)  Ruks  1990,  Notfications  under

 All  India  Services  Act,  1951  etc

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PERSONNEL,  PUBLIC
 GRIEVANCES,  PENSIONS  (SHRIMATI
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 sir,  1  beg  to  lay MARGARET  ALVA)
 on  the  Table

 (1)  A  copy  of  the  Atomic  Erergy
 (Control  of  Irradiation  of  Food)  Rules,
 1990  (Hind:  and  English  versions)  pub-
 lished  in  Notification  No  GSR  129.0  in
 Gazette  of  India  dated  the  2nd  =  March,
 1991  under  sub  section  (4)  of  section  30
 of  the  Atom  Enerey  Act,  1962

 (2)  A  statement  «Hindi  and  English
 versions)  showing  rvasons  for  delay  in
 laying  the  papers  mentioned  t  (1)  above.

 [flaced  sn  Library  See  No  LT  4091]
 (१)  x  copy  each  ७  the  following  Noti-

 fications  (Hind:  and  English  versions)
 under  sub-section  (2)  of  section  3  of  the
 Al  ind:  Services  Act  1351.0

 (1)  The  Indian  Pole  Service  (Pay)
 First  Amendment  Rules,  ७
 published  in  otification  No.
 GSR  _  36  in  Gazette  of  India
 dated  the  26th  January,  1991,

 (11)  The  All  India  Services  (Death
 cum  Retirement  Benes)
 Amendment  Rules,  1991.0  =  pub-
 lished  in  Notdicauon  No  GSR.
 57  in  Gazette  of  India  dated  the
 26th  January  1991

 (am)  The  All  Indta  Services  (Deathe
 cum  Retiroment  Benefits)
 Second  Amendment  Rules  1991
 published  in  Notificutio:  No.
 GSR  101.0  in  Gazetts  of  India
 dated  the  16th  February,  1991

 (iv)  The  Indian  Forsst  Service  ‘Fixa-
 tion  of  C.dre  Strength)  (Second)
 Amendment  Regulations,  1991.0
 published  जा.  Nottficutzon  No
 GSR  246  in  Gautte  of  India
 dated  the  13th  Apnl,  1991

 1१६)  The  Indian  Forest  Service  (Fixa-
 tion  of  Cadie  Strength)  Amend.
 ment  Regulations  18  pubhsh-
 ed  प्रा.  Notification  No  GSR.
 125(B)  in  Gazette  of  India  dated
 the  Sth  March  1991

 (vi)  The  Indian  Fores:  Service  (Pay)
 Amendment  Rules,  1991.0  pub
 ished  in  Notification  No.  GS.R,
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 +;  126(B)  in  Gazeue  of  India  dated
 the  Sth  March,  1991.

 (vn)  The  Indian  Police  Service  (Pay)
 Second  Amendment  Rules,  199%
 published  in  Notification  No.
 GSR.  240(£)  in  Gazette  of
 India  dated  the  26th  April,  1991

 The  Indian  Police  Service  (Fixa-
 tion  of  Cadre  Streneth)  Amend-
 ment  Regulations,  1991.0  publish-
 ed  in  Notification  No.  GSR.  365
 क  Gazctte  of  India  dated  ।  the
 22nd  June,  199!

 (घ)  The  Indian  Police  Service  (Pay)
 Third  Amendment  Rules,  1991
 published  1n  Notification  No
 GSR.  366  in  Gazette  of  India
 dated  the  22nd  June,  1991.

 (iii)

 [Placed  in  Library,  SeeNo  17  419%)

 (4)  A  copy  each  of  the  following
 papers  (Hindi  and  Enelish  versions)  under
 sub-section  (1)  of  section  639A  of  the
 Compames  Act,  1956

 8)  (i)  A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Uranium  Corporation
 of  India  Limited,  Singhbhum,
 for  the  year  1989-90,

 4)  “Annual  Report  of  the  Uranium
 Corporation  of  India  _!  imited,
 Singhbhum,  for  the  year  1989-
 90  along  with  Audited  Accounts
 and  comments  of  the  Comptroller
 and  Auditor  General  thereon.

 "(by  6i)  A  statement  regarding  Review
 by  the  Government  on  the  work-
 ing  of  the  Nuclear  Power  Cor-
 poration  of  India  Limited,  New
 Delhi,  for  the  year  1989-90

 [Placed  in  Library  See  No  LT-42191|

 (ii)  Annual  Report  of  the  Nuclear
 Power  Corporation  of  India
 Limited,  New  Dethi.  tor  the  year
 1989-90  along  with  Audited
 Accounts  and  comments  of  the
 Comptroller  and  Auditor  General
 thereon.

 JULY  17,  1  Papers  Laut  168

 (5)  Two  statements  (Hindi  and  English
 versions)  showmg  reasons  for  delay  in
 laying  the  papers  mentioned  at  (4)  above.

 [Placed  in  Library,  Sze  No  LI-43(91}

 (6)  (1)  A  copy  of  the  Annual  Repost
 (Hind:  and  English  versions)  of
 the  Saha  Institute  of  Nuclear
 Physics,  Culcutta,  for  the  vear
 1989-90  along  ‘vith  Auaned  Ac-
 counts

 (u)  A  statement  (Hind:  and  English
 versions)  teguiding  Review  by
 the  Government  on  the  working
 of  the  Saha  Institute  of  Nuclear
 Physics,  Calvutta,  for  the  year
 1989-90.

 (7)  A  statement  (Hindi  and  English
 versions)  showing  .eusons  for  delay  in
 laying  the  papers  mentioned  at  (6)  above

 [Placed  in  Library  See  No  LI-4  91]

 (8)  (1)  A  copy  of  the  Annual  Report
 (Hind:  and  English  versions)  ct
 the  Atomic  Energy  Education
 Society,  Bombay,  for  the  year
 1989-90  along  with  Audited  Ac-
 counts

 (1)  A  statement  (Hindi  and  English
 versions)  regarding  Review  by
 the  Government  on  the  working
 of  the  Atomic  Energy  Education
 Society,  Bombay,  for  the  year
 1989-90,

 (9)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (8)  above.

 [Placed  in  Library,  See  No.  LT  4591]

 ANNL  AL  REPORT  OF  AND  REVIEW
 ON  THE  WORKING  OF  THE  TAN-
 NERY  AND  FOOTWEAR  CORPORA: TION  OF  INDIA  LTD  KANPUR  FOR

 THE  YEAR  1989-90  ETC.

 THE  MINISTER  OF  STATE  IN  THR
 MINISTRY  OF  INDUSTRY  (SHRI  PK,


